
Written Answers MARCH 25. 1983 Written Answers 

gistered 7848 cases of prima-facie vio-
lation of the provisions of the Foreign 
Exchange Regulation Act by issue of 
Show Cause Notices during th . last 
three years i,e, from 1-1-1980 to 
31-12-1982, Out of these cases, as on 
1-1-1983, 5223 cases had already been 
adjudicated, A close watch is maintain-
ed at appropriate levels with a view to 
ensuring that the pending cases are 
disposed of as expeditious1y as p ssible. 

The number of cases being very 
large, the time and labour involved in 
collecting and furnishing case-wise de-
tails will be disproportionrltely high. If 
the Hon'ble Member specifies any parti-
cular case(s) in respect of 1Vhich the 
information is required, the same will 
be collected and furnished. 
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Selecti~n, and development of TDurist 
Villages 

4636. SHRI N. E, HORO: Will the 
Minister of TOURISM AND CIVIL 
A VIATION be pleased to state: 

(a) whether Government have re-
viewed their tourist policy to attain 
their target of attracting more and 
more foreigners in the t:ountry: 

(b) whether Government have deci-
~ed to develop tourist villages, state 
'Wise; 




